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=T TREEH i< TS A

7% faeelt, 6 ®TH, 2026

FT.3M. 1185(37).—F~= 1T TLHT 7, T TN ATA=TH, 1956 (1956 FT 48) (o =oH za
THETT Sh ATATHAH FgT TAT &) I =T 3F Al ITLTT (1) F AMT AR HT TE ART TLHL 6 G258
qREgd ST TSR Homad it ATSE=AT |9 AT F.8M. 4478 arir@ 30/09/2025, ST FRA & TSI,
FETYTIOT, AT ||, gue 3, IUEe (i) & ThTiora i s off, =7 o= 77 F wrioresnt et & NH7 = .1,
76.5 ¥ 6. 51.114.4 T % T TSHNT o FAIT (ATST FIA / AL AT FT T, A7), AT, THeT
Y Y= & T 39 SATIg=AT ¥ IUTag gt § [AHEE S &7 oIS FT & o0 Ser i Ao 7
o ;

AT I ATEAAT FT AL Ih AT KT g7 3F A I7EWT (3) F AW anE
"18.10.2025 " FT "TTZFT AL (IUST)" ST "SRIETHT (A1) 11 | THTeva o6 a7 o,

STt AT ATTAFHTLT T g7 3T % dgd I1d< AIT I g2 5, e 9 o= & @ g &
ST 3= w9 | e R @,

T FeAH ITTAFRTET § I SATAHIH hT 1T 3 AT STLTT (1) F ATELT H, Fea 1T TR T I
fe s de;

qA: A, Fral T TLHIT, TAT TR il Ih TS TTH T S I AT Ih AT AT o0l 12T 39
FT ITUTT (1) FIET V& ARIT FT TN Fd g0, Tg ST Fdl g o I =t & AEEs s #7
TFTR TS o oI ersie 3T ST =i ;

1638 GI/2026 @)
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AT T, el TLHTL, IH ATAIH T 41T 3T AT ITLTIT (2) F SATHALT | A FTI0T FdT g FF
T ATAGAAT 6 TSI H THF T, I ATLAT H (A 1a8 qH FHT oo @i F 76 grhe Arcdfeas &9
H el T TR | g ar SIuaf |

ATLAT
USITS ST % HrforeshT o § NH7 % f.3ft. 76.5 & f.#1.114.4 % forg siw it S aredt @<= afga
AT HL=AT Ura fAawom
WREIKICHEIC] St &7 a1 HrforesT
wWF || T q&AT SR F TR || g TR s T aEwe et/ Raas
eI (FFAT H) FRAAT HT ATH
1 2 3 4 5 6
AT T ATH: HIfoTeamT
e T ATH; TR 3% STteart (300)
1 35//25/1 IBEL ﬁ'{ﬂq ] 0.010117 Wﬁglﬁﬁ%ﬁ
g @ae 997 104
e T ATH; ATt (233)
2 134//5 BEIl GEAAl 0.005059|[q = FHTT T &
e I T[T 1A 1/2,
FET FH T a0 92
T TgAT T 1/2
3 151121/1 st GEA 0.005059|[=TrH SThTeT T FET TH
4 28//23 IGELl GEAL 0.017705||28//23/1-3re SawTeT TH
ST O 0 T
3/10, |TH THTLT TH
ST O 0 T
3/10, F AT T
= I TH
3/10, g THI [
TEHA T [T TATA
H 1/10
5 31/115 IGEll GEAL 0.022764||Srame e vy
EEEREEECELCIH
217 31//15
6 31//16 IGEl REAL 0.027822||7T= g 7= e fFg
qa< 217 31//16
7 31//24 st LEA 0.022764|7T9 &g 1= M= g
gae qa7 217 31//24
8 32//10/1 EEl LA 0.012647|[XT o7 T FHieft 77
T FLETE T 1/8,
A Ter FAT T Hielt
TIH O AT OH
1/8, AT FHT T
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HILT T TSI . AHTYTL

3

9T AT I HiT 7|
1/16, TS FAX T
T 9TTH AT T Hiefy
| 1/16, Hig T
TeAS I/ ferstae AT
o= et T 1/4,
STTETST TTT Seeq S /3
TSTre HHTE TTH FHE0T
I 1611/15232,
TREET T3 T FO07
oo Fwieft T
1611/15232, i<a I
A Ter FHT T Hielt
TH 1245/7616

32//10/2

0.007588

R CIRECEIR il
AT TR T ST
1/6, TSTT AT =H o)
AT TERTET T ST
1/6, THT THIL [T AH
ST T ST 1/6,
A T T
FTTHRTL T -STTHTT
1/4, 7w T fEreET
FTTHRTL T ST
1/4

10

32/111

0.012647

T T fereaT et
AT TR T ST
1/6, TSI T == o)
AT TERTET T ST
1/6, THT FHTL [T AH
RIS T ST 1/6,
qfe T T
FTTHRTL T -STHATT
1/4, 77w AT fEreET

EECEINIRERSUEIR
1/4

11

32/12/1

0.03541

TTH FHE0T T Fwreft T
T ILATET T 1/8,
FATer FH T Hieft
TTH O AT O
1/8, FAA FATT T
9T AT T FHiefT T
1/16, ST THX I
T 9TH AT T HiefT
| 1/16, HIg T
T I/ TersiEe e
= el 7 1/4,
SITATST TTT SseqS 1/

TS FATT TH HO0T
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T 1611/15232,
TRIAETT T3 T F07
oo el T
1611/15232, i<a I
qATer FHT T Hieft
TTH 1245/7616

12

32/1212

fasfr SERdl 0.002529

TTH 0T T FHieft T
T ILATE T 1/8,
FATer FHT T Hielt
TTH O AT OH
1/8, FUA FAT T
9TTH AT I HifT 7|
1/16, TSI FHX T
T 9TH AT T Hieft
| 1/16, HIg T
e/ faretee AT
= et 7 1/4,
STVTETST TTT SseqS 1/
TSt AT TH HO0
T 1611/15232,
RT3 T FO7
o et T
1611/15232, i<a I
A Ter FHT T Hielt
H 1245/7616

13

32//9/1

IBEl GEAL 0.007588

T Four I Fwieft T
T AT T 1/8,
TATer FHT T Hielt
TH O AT O
1/8, FAA FATT TA
9T AT T FHiefT T
1/16, ST FATX T
T AT AT T Fieft
| 1/16, HIg T
TSI/ Tereraw AT
= el T 1/4,
STTETeT TTHT ToeS1/31

HS(TE FHTT TH FO0
T 1611/15232,
TRIAETT T3 T FO07
o el T
1611/15232, i<a I
FATer FH T Hieft
TTH 1245/7616

14

50//10/1

IBELl REAL 0.020234

T T AT FATT
RERFICIER I LTS

817/2728, Fara HIel

o e TR
HETE T aTis
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2843/5456, qUia Wil

o e TR O
EEACIRS LTS

871/5456

15

50//10/2

0.015176

T T AT FATL

T AETE X qT9g
817/2728, Fera HIaT

RERLC N T IEa ]
HETE T s
2843/5456, quiq HIET

o A TR
HETE T s

871/5456

16

50//2

g

0.007588

T A AT FAT
T FETEIT T
817/2728, Fara A<t
RERECE Il
HETAIT aTia
2843/5456, TUia HIal
RERECE Il
HETAIT aTia
871/5456

17

50//3

0.020234

=T fog O e oy

18

50//8

0.002529

=T g AT e
e

19

50//9

0.002529

=T o o frer iy

20

51//6

e 42

0.007588

T A AT FAT
KEKEICIRILES
817/2728, =eray TIaT
RERLE N T IEaE]
HETAIT qTiE
2843/5456, Tuia AT
RERECEk Il
AETE X qT9g

871/5456

21

53//10/2

0.015176

IT 1 TLHTT

22

53/111/2

0.042998

TTe 1T TLHTL

23

53//20

0.007588

A ST A
TS O T O
3/10, | ST TH
TSt O 90
3/10, FT AT T
TSt O 90
3/10, g1 FHIX T
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ASHT <TH A STIHA
7 1/10

24

54/113

0.022764

| 9 = a=rar
T O o o

25

54//18

0.012647

T T T F9TET T
RERERIEURRE:]

26

54//8/1

0.002529

QAT = T ASHA

T T AT 1/10
feeT gae de< 318

27

54//8/2

0.007588

frew T = aETEr
T O o o

28

721113

|
4 2 4] 4

0.002529

T T ST T 1/2,
FATA T AT T 1/2

29

72/114/1

7
3

0.015176

T T T T 172,
Ly ﬁa? @1“2 3’5[3%—3?—1
ST T ATAT T 1/2

30

72/115/1

0.017705

R RGeS
[EEEIEREEEREH
380/932, T= iz T3

Feare &g T F=igy
fHg 493/932, 3« T

T T T T T
TH 2925/108811,

Fead AT T AT TH
T FETET =T 25/934

31

72/115/2

0.005059

A #g T 98137
firz amé T o7 fz
389/932, I g =
FIATE i T =1
fiiz 493/932, F9 T
T FTrAT TF T T T
T 2925/108811,

Fead AT T AT TH
T FETET 4T 25/934

32

72//16

0.012647

=1 f&e T F=TEe
e o< T ord fie
389/932, 7= g T
FLATE e T 7'
%493/932,%@1‘!3
T FerET T T TS T
TH 2925/108811,

Fead AT T AT
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HTLT =T TSI AT

TH O Ig1a% 9%
25/934

33

72113

0.015176

ST g T oA
e O e foig
165/736, THTI FIT
T STHad g T
=T foig 147/736,
9T FHT T < AT
T FeraT T
145/368, AT 4T
TAT &6 ST T ST
TTH 15/368, 37 TS
REEIERIRIC R ERE 1]
T/ 25/368, FEAT
TS Tl T[T fHig
7= T fHE 1/184,
9T TAT Tt TET
FAT f¥E T e
1T 25/368

34

72//6

0.002529

prad 1o ‘EFFHNI H
REEHESS

35

7217

0.007588

Prad 1o ‘EFFHNI H
REEHESS

36

72118

0.020234

Fead AT T "TAT TH
REEHEIE

37

74//5

HIEE

0.060703

A TR A
ST O 0 T
3/10, |IH TahTeT TH
s = T T
3/10, FT AT T

T I TH
3/10, e FHI T
T ITE T STAHA
w1 1/10

UEEIGIEREISEIS IR E

(142)

38

140//7/2

k!

0.012647

Fieray TH T 911d
T @ae qa¥ 237

39

94//17/2/1

k!

0.020234

TSI FHTE T ARET

T

40

94//23

k!

0.005059

IERIESEIRCEEN

TeTaTY ffrer gad .
204

T T ATH: GS GST (241)

41

115//15

0.007588

FHAT 24T TdT IH
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FHTL T TH Tq1T
gae a7 204

42

115//6

k!

0.020234

AT AT TR T SATT
STRTET T ST AT

43

116//11

k!

0.015176

FHAT 24T TdT IH

FHTL I TH JdT9
120/241, HIES FAX
T IH FHE T OH
TATT 121/241

44

69//15

0.002529

AT AT TR T SATT
RIS T ST AT 1/2,
O ATAT Tl SAreTierT
FHTL T 9107 7| 1/2

45

71119

0.010117

LT FH T 227 g
T WTEY T 1/3,
HATS FHTE T 7 T
T ATE T 1/3, "Ha<r
AT Tt Fweft T T T
HTET T4 1/20, FHAT
AT T AT O
1/20, /S aTAT AT
reft T Tt ATEY
T 1/20, 3T T AT
FrefT TH T ATEE TH
1/20, H5T FHE I
Freft T T 9TeT O
2/15

T T AT g ATt (236)

46

72//15

GEl

k!

0.005059

ERREREE IR C
ST T

47

73/

GEl

k!

0.005059

i e deye "iee
[BERGIEIEEATE]

a7 AT A=At (234)

48

18//15

st

0.005059

IEREIRGIR i
A T AaAT

49

18//5

st

0.007588

T e

@St T AT 79

50

18//6

0.030352

SESRERICEENC
CGSIND

51

371112

TR

0.007588

AT AT T T IH
FHTL T 9 ST
320/687, fasar

RIS o AT =98 T
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29 115 367/1374,
FEIT AT [
ATA=E T g6 TST
367/1374

52

857/1

ATHTT (JTH
EEIRE))

UEE:CIED]

0.025293

VIEREIRE

e T ATH: IAATAT gAadm

(244)

53

348

AT (UTH
EEIRE))

UEE:CIED]

0.048057

UTH =T S[HAT
HEALHT AADA Zae
TS

54

355

AT (AT
CEIRE))

UE:CIED

0.101172

UTH =T S[HAT
KRS IREET L]
TS

55

44//113/1

0.128994

qesiia fig T 2 fie
T TeqE e

56

44//8/2/2

0.002529

qesiia fig T 2 fie
T TeqE e

57

6//16

0.025293

6//16/1-31re1T TH
/AT TS, TH HqaGT
TR/ gHAT FAT
T.418

58

6//25/1

0.010117

ST TH T T, 7
EERERET

59

76//122/1

UEE:CIED]

0.040469

TCSH HIE T qigaT
e T s foie

60

76//123

0.032881

SRR LI CRIR)
TR o A €
76/255 fgeaT, ssare
T T AT T AT
AT 2/255 24T,
TSI I e aT aeim
e T st firg
7/340 f2ET, qfusw Fe
o i firg T
St i 7/340
e, St fie T
T g o s g
7/340 fg=ar, Ashia
I TAT| ZLHLOT Hig
T T fHg 52/85
EAzsll

61

76//124

UEE:CIED]

0.123936

AT IT TA T gLhom
e T = foig
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62

86//17/2

st

i T

0.002529

st # Telt
SUECAEEAERS LIRS
g 1/2, g7 fieg T
SUECAEERERS LIRS
g 1/2

63

86//2

i T

0.03541

ATHT FHTT T QLT
AT FIF @ 1S
1/2 TEEaT, a4t
I Had FIT qI
TS =g 1/2 Ber

64

86//3

UES:CIET

0.032881

AT FATT T GLTAT
AT T G =2 1/2
2o, wfee T3t
A FOT [T @A 93
1/2 f&

65

86//4

i Tt

0.012647

AT fie T g
g T @+ foie

66

89//20

0.005059

T e T et
e = <=1 fofe

e T ATH: SETaTet(240)

67

106//22

g

0.005059

TIATH =G T =¥=T
TH A AT IH

68

115//24

k!

0.005059

SIAT I GohAT TH
T AT T 1/3, HEA
FATA T AT TH TH
AT W 1/3, F4ST

69

115//25/1

0.005059

T &g T 9T
g T ger g 1/4,
STEATA [¥g T TAhT
e T o1 i 1/4,
Far oy o e g
T o7 g 1/4,

(19 FHTE T T
TS T FLHILT ATA
1/16, FI0T FHE T
ST TS T FEHILT
AT AT 1/16, Fhar
AT (1 AT AT
ST TS 1/16, ST
AT FH0T HHTE AT
STeh 11 1/16

70

115//7/2

0.010117

GIATH =3 T =¥+ T
T T HigAT TH
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71

115//8

0.007588

AT 9 I TS
EERERCIRIE ]
AT T 1/3, foheor
AT AT S| TR T
a1 T 1/12240, 74|
T AT S| THTT T
=47 | 1/12240,
SR =g T A
TR [ HaT TH
1/12240 2657/8160,
g AT T FaTH
EEREIEIRIL]
445/4896, HIg AT
O FAATH = T =T
TH /12, 37 TS AT
qAATH =< T =a1 TH
1/12, TS FHR T
AT = T =aT TH
112

72

121//23

0.010117

QITH T, {IHT TH T
TTSTT T 1/3,779 AT,
HIHT 9 T T 7
1/3, %< AT, AT

TH = =1 TH 1/3

73

131/13

E!

0.007588

BSILEEREEICEE
REIECRENI

74

49/124

E

0.010117

AT 9149 g@r D/o.
TS FHTL 1A TFET
T ¥4, FST g 1/2,
e 7 g g

T ==, 0 Jigd 1/2,

75

67//11

0.002529

FIAAT Tt el gRET
THTT T HaA &1 1/5,

Sfia? FHAT T gRaT

FHTL T TG AT
367/1115, faema< 3%

LAY TR T e
FHTT O Hae el
302/1115, 747 FAIE
T W AT I
TrarT 1/5

76

67//19

0.010117

FIAT Tt Tl T gRaT
TH T Haw a1 1/5,

Sfda? FHT T gRa

FHTL T Had AT

367/1115, [aema< 3%

AT T T gha
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PHTL I T AT
302/1115, 4% F

RERECKICE]
e 1/5

77 67//120

0.007588

FTT AT TodT I aT
FHTE I Had a1 1/5,
STTda FAT ¥ gRaY
FHTL T Had a1
367/1115, faama< 3%
T FAR T gRaY
FHTL T Had a1
302/1115, 4% FHX
RERECECIERE]
qra 1/5

78 67//21/2

0.005059

TIATIT FHTL T TE X
e T STt

79 67//22

0.040469

ST AT T T THET
AT T HETHIE 0o

80 74//1

0.030352

T T

81 74//14

0.010117

A TR [ R

FHTL I ATHSTT &1

82 74//3

0.045527

ST AT T T THET
AT T HETHIE a6

83 74//8

0.025293

e TR 0 ey
FATY T ATHITT

84 74119

7
4 4 1) £ 4 2

0.017705

e TR 0 aax

FAT T I

e =T AT o< (138)

85 103//22/2

7
3

0.005059

T F e Tl
qaEfa o f{ieg
Shif¥ee firg e Faw
16

86 11/114

0.025293

T T TLATT FHTT
REEIEEERIE]
160/559, Slfr‘TW
T AfgaaTe O |q
T 399/559 Ta< Ha7
291

87 11//16

0.002529

11//16/1-(1-18)7aw
T AT FHE T
AiaaTe @ae 74
291,11//16/2(6-2) sfra

fifz Bge Fav 290
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88

11/117

0.010117

11/171-(1- -18)vaw

1.291,11//17/2(6-2)
S fRreT & A, 290

89

11117

0.010117

Tﬁﬁwg—arq‘reﬁ'rrw

NSl

160/559, <17 FHI
T AR T

1 399/559 @a‘e LEES

291

90

123//110

0.005059

91

153/7/110/1

T

0.012647

92

153/7/19/1

0.03541

93

153/71/9/2

k!

0.017705

94

153/9//11

E!

0.005059

Ffaae T TdT qas
Tt fig @92.809

95

16//5/2

E!

0.005059

T s T 39 g
T g7 g 55/1533,
ISALEIEREIERE]
fe O g e
55/1533, eI fig
T 3T e O e
f&E 1423/6132, 95
RIS T S f4g T

2T 37 1423/6132,
Gﬁﬁﬁggﬁmﬁg
RERGINEE
1423/6132, %@Twr
&g O 3 foie O
2T 37 1423/6132
Tae 797 290

96

169

ATHT (ITH

UES:CIET

0.007588

TTH G973 Gad Al
1120

97

28//17

0.005059

STET fHg T faw
FI¥ faegaT gwae g
1/4, TSrFaAET [{g
T T 8 T T
g 1/4, gridassia
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e T Torei fifg =
a1 fig 1/4, g
T fereraT aeasha
fe T 7 foiE
237/14032, g0fia
forz 1 wrhia fie
T AT e
1831/28064, T
forz Tt wrashia fig
T AT fEE
1351/28604, TorAT
EEIRCIECRIE R el
TSI 77 80/877,
TTAIT AT T TEHET
forg Telt 7o fiig

25/877

98

284

AT (UTH
CEIRE)D)

UE:CIED

0.002529

TTH T=1ad/ SeHT
TAFTT @ae qa< 1117

99

290

AT (UTH
CEIRE)D)

i Tt

0.005059

UTH =1 d/ SeHT
TAFTT Tae qa< 1117

100

56//5

0.010117

BLHT T g TH A
THT T 1/6, HIg AT
T ST T T S
TTH 1/6, SH T T
ST T T 49T 9
1/6, FMOT T
ST | I 997 9
1/6, ST A T FSATLT
TTH T THT TH 1/6,
FAd TH T gATT
TTH T THT T 1/6
g Ja¥ 491

101

56//6

0.012647

BT T T T A
THT 9 1/6, HIgH AT
RERE LR E R

TTH 1/6, SH T T

102

57110

0.002529

T g | T 4T

TTH 1/6, A9 TH1A [T
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HTLT =T TSI AT

15

ST | I 997 IO
116, T T [
ST | I J9T 9
1/6, T=T ASA T AN
TTH = 99T I 1/6,
HEGRICRE RN IE]
TTH I 99T O 1/6
T Ja¥ 491

103

67//13

k!

0.083467

Ty TS Y/ TH
e @ AT, 389

104

67//8/2

k!

0.010117

AT aTE A1 e
oo =T g 1/3, T2
frfaee 1/3, afgsx
e T A ars T
o foig 1/15, sfviex
g o s ars
7 f&g 1/15, T
AT AT I ATS AT
o fiE 1/15, Sar
TS AT AW AT T
¥ f&g 1/15, TzaTr
g o s s
w1 g 1/15 e Fa7
389/486

105

79/16/1

0.005059

FATH T gy a1
T TSI T 1/4, T4T
AT I Tergre At
ST | 1/4, &4 9T
T faerdt @t
ST T 1/4, FT
AT I Tergre At o
AT T 1/4 Gae 997
416/538

106

88//6

0.005059

e fie T e fie
T g g 1/16,

7vaT f¥iE T T fe
T 9¢ f¥iE 1/16,
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Total 4.9169686

[T. |. NHAI/PIU/BTI/25275/ABHR-FAZILKA]

g FHHET, Fearw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 6th March, 2026

S.0. 1185(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4478 Dated:30/09/2025 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH7 in the stretch of land from Km. 76.5 to Km. 114.4 in the district of FAZILKA in the state of PUNJAB

And whereas the substance of the said notification has been published in "Times Nation(English)" and
"Jagbani(Punjabi)" both dated18.10.2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH7 in the stretch of
land from Km. 76.5 to Km. 114.4 in the district of FAZILKA in the state of PUNJAB

State: PUNJAB

District: FAZILKA

Sl. No.

Survey/Plot
Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested Person

1

2

4

5

6

Taluk: Fazilka

Village: Ramnagar Urf Jatwali (300)

1

35//25/1

Private

Gair Mumkin

0.010117

Chanan Singh S/o Kishan

Singh Khewat No. 104

Village:

Lalanwali (233)

2

134//5

Private

Nehari

0.005059

Surinder Kumar S/o Bagh
Chand S/o Tahla Ram 1/2,
Varinder Kumar S/o Baag
Chand S/o. Tahla Ram 1/2

15//21/1

Private

Nehari

0.005059

Om Parkash S/o Munsi
Ram

28//23

Private

Nehari

0.017705

28//23/1-Om Parkash S/o
Milkhraj S/o. Ganga Ram
3/10,Som Parkash S/o.
Milkhraj S/o. Ganga Ram
3/10,Krishan Lal S/o
Milkhraj S/o. Ganga Ram
3/10,Sunil Kumar S/o.
Lachhaman Das S/o. Jaimal
Ram 1/10

31//15

Private

Nehari

0.022764

Gian Singh S/o Nihal Singh
Khewat No. 217 31//15

31//16

Private

Nehari

0.027822

Gian Singh S/o Nihal Singh
Khewat No. 217 31//16

31/124

Private

Nehari

0.022764

Gian Singh S/o Nihal Singh
Khewat No. 217 31//24

32//10/1

Private

Nehari

0.012647

Ram Krishan S/o Kanshi
Ram S/o Darbari Ram
1/8,Satish Kumar S/o
Kanshi Ram S/o Darbari
Ram 1/8, Kapil Kumar S/o
Sham Lal S/o Kanshi Ram
1/16,Ajay Kumar Chugh
S/o Sham Lal S/o Kanshi
Ram 1/16,Meenu Chugh
WD/o Bishamber Lal S/o
Kanshi Ram 1/4,Jagdish
Rani WD/o Sanjeev Kumar
S/o Ram Krishan
1611/15232,Gagandeep S/o
Ram Krishan S/o Kanshi
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Ram 1611/15232,Gourav
S/o Satish Kumar S/o
Kanshi Ram 1245/7616

9 32/110/2 Private Nehari 0.007588|[Pushpa Rani widow S/o.
Omparkash S/o. Jagannath
1/6,Rajni D/o. S/o.
Omparkash S/o. Jagannath
1/6,Raman Kumar S/o.
Omparkash S/o. Jagannath
1/6,Anil Kumar S/o.
Vedparkash S/o. Jagannath
1/4,Neelam Rani Widow
Vedparkash S/o. Jagannath
1/4

10 32//111 Private Nehari 0.012647||Pushpa Rani widow S/o.
Omparkash S/o. Jagannath
1/6,Rajni D/o. S/o.
Omparkash S/o. Jagannath
1/6,Raman Kumar S/o.
Omparkash S/o. Jagannath
1/6,Anil Kumar S/o.
Vedparkash S/o. Jagannath
1/4,Neelam Rani Widow
Vedparkash S/o. Jagannath
1/4

11 32//2/1 Private Nehari 0.03541||Ram Krishan S/o Kanshi
Ram S/o Darbari Ram
1/8,Satish Kumar S/o
Kanshi Ram S/o Darbari
Ram 1/8, Kapil Kumar S/o
Sham Lal S/o Kanshi Ram
1/16,Ajay Kumar Chugh
S/o Sham Lal S/o Kanshi
Ram 1/16,Meenu Chugh
WD/o Bishamber Lal S/o
Kanshi Ram 1/4,Jagdish
Rani WD/o Sanjeev Kumar
S/o Ram Krishan
1611/15232,Gagandeep S/o
Ram Krishan S/o Kanshi
Ram 1611/15232,Gourav
S/o Satish Kumar S/o
Kanshi Ram 1245/7616

12 32/12/2 Private Nehari 0.002529||[Ram Krishan S/o Kanshi
Ram S/o Darbari Ram
1/8,Satish Kumar S/o
Kanshi Ram S/o Darbari
Ram 1/8, Kapil Kumar S/o
Sham Lal S/o Kanshi Ram
1/16,Ajay Kumar Chugh
S/o Sham Lal S/o Kanshi
Ram 1/16,Meenu Chugh
WD/o Bishamber Lal S/o
Kanshi Ram 1/4,Jagdish
Rani WD/o Sanjeev Kumar
S/o Ram Krishan
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1611/15232,Gagandeep S/o
Ram Krishan S/o Kanshi
Ram 1611/15232,Gourav
S/o Satish Kumar S/o
Kanshi Ram 1245/7616

13

32//9/1

Private

Nehari

0.007588

Ram Krishan S/o Kanshi
Ram S/o Darbari Ram
1/8,Satish Kumar S/o
Kanshi Ram S/o Darbari
Ram 1/8, Kapil Kumar S/o
Sham Lal S/o Kanshi Ram
1/16,Ajay Kumar Chugh
S/o Sham Lal S/o Kanshi
Ram 1/16,Meenu Chugh
WD/o Bishamber Lal S/o
Kanshi Ram 1/4,Jagdish
Rani WD/o Sanjeev Kumar
S/o Ram Krishan
1611/15232,Gagandeep S/o
Ram Krishan S/o Kanshi
Ram 1611/15232,Gourav
S/o Satish Kumar S/o
Kanshi Ram 1245/7616

14

50//10/1

Private

Nehari

0.020234

Raghav S/o Ashwani
Kumar S/o Mahavir parshad
817/2728,Keshav Modi S/o
Dinesh Kumar S/o Mahavir
parshad 2843/5456,Parnav
Modi S/o Dinesh Kumar
S/o Mahavir parshad
871/5456

15

50//10/2

Private

Nehari

0.015176

Raghav S/o Ashwani
Kumar S/o Mahavir parshad
817/2728,Keshav Modi S/o
Dinesh Kumar S/o Mahavir
parshad 2843/5456,Parnav
Modi S/o Dinesh Kumar
S/o Mahavir parshad
871/5456

16

50//2

Private

Nehari

0.007588

Raghav S/o Ashwani
Kumar S/o Mahavir parshad
817/2728,Keshav Modi S/o
Dinesh Kumar S/o Mahavir
parshad 2843/5456,Parnav
Modi S/o Dinesh Kumar
S/o Mahavir parshad
871/5456

17

50//3

Private

Nehari

0.020234

Gyan Singh S/o Nihal
Singh

18

50//8

Private

Nehari

0.002529

Gyan Singh S/o Nihal
Singh

19

50//9

Private

Nehari

0.002529

Gyan Singh S/o Nihal
Singh
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20

51//6

Private

Nehari

0.007588

Raghav S/o Ashwani
Kumar S/o Mahavir parshad
817/2728,Keshav Modi S/o
Dinesh Kumar S/o Mahavir
parshad 2843/5456,Parnav
Modi S/o Dinesh Kumar
S/o Mahavir parshad
871/5456

21

53//10/2

Government

sadak

0.015176

Provisional Government

22

53//11/2

Government

sadak

0.042998

Provisional Government

23

53/120

Private

Nehari

0.007588

Om Parkash S/o Milkhraj
S/o. Ganga Ram 3/10,Som
Parkash S/o. Milkhraj S/o.
Ganga Ram 3/10,Krishan
Lal S/o Milkhraj S/o. Ganga
Ram 3/10,Sunil Kumar S/o.
Lachhaman Das S/o. Jaimal
Ram 1/10

24

54//13

Private

Nehari

0.022764

MILKH RAM S/O
WASAWA RAM S/O
PIYARA RAM

25

54//18

Private

Nehari

0.012647

Boota Ram S/o Wasawa
Ram S/o Piyara Ram

26

54//8/1

Private

Nehari

0.002529

Subhash Chandra son
Lachman Das son
Gurapadata 1/10 Hissa
Khewat N0.318

27

54//8/2

Private

Nehari

0.007588

MILKH RAM S/O
WASAWA RAM S/O
PIYARA RAM

28

72//13

Private

Nehari

0.002529

Sunil Kumar S/o Kundan
lal S/o Sobha Ram
1/2,Rajinder Kumar S/o
Kundan lal S/o Sobha Ram
1/2

29

72//14/1

Private

Nehari

0.015176

Sunil Kumar S/o Kundan
lal S/o Sobha Ram
1/2,Rajinder Kumar S/o
Kundan lal S/o Sobha Ram
1/2

30

72//15/1

Private

Nehari

0.017705

Chanan Singh S/o Bahadur
Singh Bai S/o Ate singh
389/932,Boord singh S/o
Kartar singh S/o Bahadur
Singh 493/932,DES RAJ
S/o Baliya Ram S/o Rjja
Ram 2925/108811,Kundan
Lal S/o Sobha Ram S/o
Bahadar Chand 25/934

31

72111572

Private

Nehari

0.005059

Chanan Singh S/o Bahadur
Singh Bai S/o Ate singh
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389/932,Boord singh S/o
Kartar singh S/o Bahadur
Singh 493/932,DES RAJ
S/o Baliya Ram S/o Rjja
Ram 2925/108811,Kundan
Lal S/o Sobha Ram S/o
Bahadar Chand 25/934

32

721116 Private

Nehari

0.012647

Chanan Singh S/o Bahadur
Singh Bai S/o Ate singh
389/932,Boord singh S/o
Kartar singh S/o Bahadur
Singh 493/932,DES RAJ
S/o Baliya Ram S/o Rjja
Ram 2925/108811,Kundan
Lal S/o Sobha Ram S/o
Bahadar Chand 25/934

33

72/13 Private

Nehari

0.015176

Manjeet Singh S/o Jaswant
Singh S/o Labh singh
165/736, Prakash Kaur W/o
Jaswant Singh S/o Labh
singh 147/736,Naresh
Kumar S/o DES RAJ S/o
Baliya Ram
145/368,Bhagwan Devi
W/o DES RAJ S/o Baliya
Ram 15/368, DES RAJ S/o
Baliya Ram S/o Rajja Ram
25/368, Kartaro Bai W/o
Guljar Singh S/o Ram
Singh 1/184, Sudesh Rani
W/o Rajinder Kumar Singh
S/o Kundan Lal 25/368

34

72116 Private

Nehari

0.002529

Kundan Lal S/o Sobha Ram
S/o Bahadar Chand

35

72117 Private

Nehari

0.007588

Kundan Lal S/o Sobha Ram
S/o Bahadar Chand

36

72118 Private

Nehari

0.020234

Kundan Lal S/o Sobha Ram
S/o Bahadar Chand

37

74/15 Private

Nehari

0.060703

Om Parkash S/o Milkhraj
S/o. Ganga Ram 3/10,Som
Parkash S/o. Milkhraj S/o.
Ganga Ram 3/10,Krishan
Lal S/o Milkhraj S/o. Ganga
Ram 3/10,Sunil Kumar S/o.
Lachhaman Das S/o. Jaimal

Ram 1/10

Village:

Bodiwala Pitha (142)

38

140/17/2 Private

Nehari

0.012647

Balider Kumar s/o Sahib
Ram Khewat No0.237
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39 94//17/2/1

Private

Nehari

0.020234

Rajat Kumar S/o Rajinder
Krishan

40 94//23

Private

Nehari

0.005059

Diya Rani Widow Mahavir
Singh Khewat No. 204

Village: Khui Khera (241)

41 115//15

Private

Nehari

0.007588

Kamla devi w/o Prem
kumar s/o Ram partap
Khewat no. 61

42 115//6

Private

Nehari

0.020234

Sukuntala Devi W/O Jyoti
Prakesh s/o bansi lal

43 116//11

Private

Nehari

0.015176

Kamla devi w/o Prem
kumar s/o Ram partap
120/241,Monaj kumar s/o
Prem Kumar s/o Ram
partap 121/241

44 69//15

Private

Nehari

0.002529

Sukuntala Devi W/O Jyoti
Prakesh s/o bansi lal
1/2,Reenu bala W/Odalip
kumar S/O mani ram 1/2

45 71119

Private

Nehari

0.010117

Naresh kumar S/O inder
singh S/O bhadar ram
1/3,Sunil kumar S/O bhoop
ram S/O bhadar ram
1/3,Santro devi wd kanshi
ram S/O bhadar ram
1/20,Sumeta devi D/O
kanshi ram S/O bhadar ram
1/20,Manju bala D/O
kanshi ram S/O bhadar ram
1/20,Anu rani D/O kanshi
ram S/O bhadar ram
1/20,Sanjay kumar s/o
kanshi ram S/O bhadar ram
2/15

Village: Choharianwali (23

(=)

)

46 72//15

Private

Nehari

0.005059

Beg Chand Son Magha
Ram Son Jora Ram

47 73//1

Private

Nehari

0.005059

Gurpreet Singh S/o Modan
Singh S/o Jeoun Singh

Village: Panchanwali (234)

48 18//15

Private

Nehari

0.005059

Bimla Rani wife Bhim Sain
S/o Nandlal

49 18//5

Private

Nehari

0.007588

Santosh Rani daughter
Milkhraj S/o Kana ram

50 18//6

Private

Nehari

0.030352

Jatool son Bhim Sain S/o
Nandlal

51 37//12

Private

Nehari+Gair
Mumkin

0.007588

Sunita Rani w/o Prem
Kumar S/o Hans raj
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320/687,vinkal Nagpal S/o
Lal Chand S/o Hans raj
367/1374,Varun Nagpal S/o
Lalchand S/o Hans raj
367/1374

52

857/1

Common (Gram
Panchayat)

Gair Mumkin

0.025293

Gram Panchayat

Village:

Banwala Hanwanta (244)

53

348

Common (Gram
Panchayat)

Gair Mumkin

0.048057

Gram Panchayat Jumla
mustarka malkan hasab
rasad

54

355

Common (Gram
Panchayat)

Gair Mumkin

0.101172

Gram Panchayat Jumla
mustarka malkan hasab
rasad

55

44//13/1

Private

Nehari

0.128994

Surjit Singh S/o Tek Singh
S/o Gurmukh Singh

56

44/18/2/2

Private

Nehari

0.002529

Surjit Singh S/o Tek Singh
S/o Gurmukh Singh

57

6//16

Private

Nehari

0.025293

6//16/1-Asha Ram s/o Raju,
Ram Chander s/o Hukma
Khewat No.418

58

6//25/1

Private

Nehari

0.010117

Asha Ram s/o Raju, Ram
Chander s/o Hukma

59

76//22/1

Private

Gair Mumkin

0.040469

Gurjeet Kaur wife
Mahinder Singh Son Jagtar
Singh

60

76//23

Private

Nehari

0.032881

Ajay Kumar Son Goari
Sankar Son Puran Chand
76/255 hissa,Chandarpal
Son Hari Lal Son Devi
dayal 2/255 Hissa,Ranjit
Kaur Widow Teja Singh
Son Jarnail Singh 7/340
Hissa,Bhoopinder Kaur
D/O. Teaj Singh Son Jarnail
Singh 7/340 Hissa,Jasbir
Singh Son Teja Singh Son
Jarnail Singh 7/340
Hissa,Manpreet Kaur W/o.
Harkaran Singh Son Labh
Singh 52/85 Hissa

61

761124

Private

Gair Mumkin

0.123936

Manpreet Kaur W/o
Harkaran Singh S/o Labh
Singh

62

86//17/2

Private

Gair Mumkin

0.002529

Simarjeet Kaur W/o Jagdev
Singh S/o Jasbir Singh
1/2,Harbir Singh S/o Jagdev
Singh S/o Jasbir Singh 1/2

63

86//2

Private

Gair Mumkin

0.03541

Amit Kumar Son Khairati

Lal Son Khajan Chand 1/2
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Hissa,Manil Sethi Son
Kewal Krishan Son Khajan
Chand 1/2 Hissa

64

86//3

Private

Gair Mumkin

0.032881

Amit Kumar Son Khairati
Lal Son Khajan Chand 1/2
Hissa,Manil Sethi Son
Kewal Krishan Son Khajan
Chand 1/2 Hissa

65

86//4

Private

Gair Mumkin

0.012647

Sanbir Singh S/o Harkaran
Singh S/o Labh Singh

66

89//20

Private

Nehari

0.005059

Gursewak Singh S/o Natha
Singh S/o Chanda Singh

Village:

Beganwali (240)

67

106//22

Private

Nehari

0.005059

Satnam Chand S/O Chamba
Ram S/O Gehna Ram

68

115//24

Private

Nehari

0.005059

Hanuman S/o. Hukma Ram
S/o. Lalu Ram 1/3,Mohna
Lal S/o. Hukma Ram S/o.
Lalu Ram 1/3,Saroj Widow
Sohan Lal S/o Hukma Ram
1/3

69

115//25/1

Private

Nehari

0.005059

Balkar singh S/O anup
singh S/O khushal singh
1/4,Jaspal singh S/O balkar
singh S/O anup singh

1/4 kala singh S/O tara
singh S/O anup singh
1/4,Sanjeev kumar S/O
Janak raj S/O kasmiri lal
1/16,karanti kumar S/O
janak raj S/O kasmiri lal
1/16,Sangeeta w/o sanjeev
kumar S/O janak raj
1/16,Dipika w/o karanti
kumar S/O janak raj 1/16

70

115/17/2

Private

Nehari

0.010117

Satnam Chand S/O Chamba
Ram S/O mohna ram

71

115//8

Private

Nehari

0.007588

Bhagwan chand urf
bhagwan dass S/O chamba
ram S/O Gehna ram

1/3 kiran devi d/o om
parkash S/O chamba ram
1/12240,Punam rani d/o om
parkash S/O chamba ram
1/12240,Jagsir chand S/O
om parkash S/O chamba
ram 2657/8160,Sohan lal
S/O satnam chand S/O
chamba ram
445/4896,Mohan lal S/O
satnam chand S/O chamba
ram 1/12,Des raj S/O
satnam chand S/O chamba
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ram 1/12,Raj kumar S/O
satnam chand S/O chamba
ram 1/12

72

121//23

Private

Nehari

0.010117

Sham Lal S/O Moma Ram

S/O Rjaa Ram 1/3,Ram Lal
S/O Moma Ram S/O Rjaa

Ram 1/3,Kashmir Lal, S/O
Moma Ram S/O Rjaa Ram
1/3

73

131//3

Private

Nehari

0.007588

Harnam Chand S/O Bagh
Chand S/O sahib ditta

74

49//24

Private

Nehari

0.010117

Parerna Sawan sukha D/o.
Dhiraj Kumar Sawan Sukha
S/o. Barij Mohan 1/2,Sudha
D/o. Surinder Singh S/o.
Barij Mohan 1/2,

75

67//11

Private

Nehari

0.002529

Kaushalya devi Wd/o
surinder kumar S/O madan
lal 1/5,Jatinder kumar S/O
surinder kumar S/O madan
lal 367/1115,Dilawar urf
ravinder kumar S/O
surinder kumar S/O madan
lal 302/1115,Narinder
kumar S/O madan lal S/o.
Sodon 1/5

76

67//19

Private

Nehari

0.010117

Kaushalya devi Wd/o
surinder kumar S/O madan
lal 1/5,Jatinder kumar S/O
surinder kumar S/O madan
lal 367/1115,Dilawar urf
ravinder kumar S/O
surinder kumar S/O madan
lal 302/1115,Narinder
kumar S/O madan lal S/o.
Sodon 1/5

77

67//20

Private

Nehari

0.007588

Kaushalya devi Wd/o
surinder kumar S/O madan
lal 1/5,Jatinder kumar S/O
surinder kumar S/O madan
lal 367/1115,Dilawar urf
ravinder kumar S/O
surinder kumar S/O madan
lal 302/1115,Narinder
kumar S/O madan lal S/o.
Sodon 1/5

78

67//21/2

Private

Nehari

0.005059

Rajnish Kumar Son Ranbir
Singh Son Jogmal

79

67//22

Private

Nehari

0.040469

Ranjana Gupta wife
Ramesh Gupta S/O mahabir
parshad

80

74//1

Private

Nehari

0.030352

Ayush Son Vinod Kumar
Son Ranbir Singh
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81 74//14

Private

Nehari

0.010117

Manoj Kumar S/O Varinder
kumar S/O sho dan

82 74//3

Private

Nehari

0.045527

Ranjana Gupta wife
Ramesh Gupta S/O mahabir
parshad

83 74118

Private

Nehari

0.025293

Dinesh Kumar S/O
Varinder Kumar S/O sho
dan

84 74119

Private

Nehari

0.017705

Dinesh Kumar S/O
Varinder Kumar S/O sho
dan

Village: Ghallu (138)

85 103//22/2

Private

Nehari

0.005059

Navinder Kaur W/o
Sukhminder Pal Singh S/o
Jeetinder Singh Khewat No.
380

86 11/114

Private

Nehari

0.025293

Goutam s/o Parveen kumar
s/o mahinderpal
160/559,Pardeep kumar s/o
mahinderpal s/o sant ram
399/559 Khewat No. 291

87 11//16

Private

Nehari

0.002529

11//16/1-(1-18)Goutam s/o
Parveen kumar s/o
mahinderpal Khewat
N0.291,11//16/2(6-2) Jeet
Singh Khewat No. 290

88 11//17

Private

Nehari

0.010117

11//17/1-(1-18)Goutam s/o
Parveen kumar s/o
mahinderpal Khewat
N0.291,11//17/2(6-2) Jeet
Singh Khewat No. 290

89 1117

Private

Nehari

0.010117

Goutam s/o Parveen kumar
s/o mahinderpal
160/559,Pardeep kumar s/o
mahinderpal s/o sant ram
399/559 Khewat No. 291

90 123//10

Private

Nehari

0.005059

SukhMahinder pal singh
S/o Jeetinder singh S/o
Mabhinder singh Khewat
No. 814

91 153/7//10/1

Private

Nehari+Gair
Mumkin

0.012647

Navinder Kaur W/o
Sukhminder Pal Singh S/o
Jeetinder Singh Khewat No.
16

92 153/7//9/1

Private

Nehari

0.03541

Navinder Kaur w/o
Sukhminder Pal Singh S/o
Jeetinder Singh Khewat No.
815

93 153/71/9/2

Private

Nehari

0.017705

Sarbat Da Bhala Trust
Khewat No. 812
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94

153/9//11

Private

Nehari

0.005059

Davinder Kaur Wife
Surinder Pal Singh Khewat
No.809

95

16//5/2

Private

Nehari

0.005059

Dhano Bai D/o Uttam
Singh S/o Dhooma Singh
55/1533,Rajni Bai D/o
Uttam Singh S/o Dhooma
Singh 55/1533,Gurdeep
Singh S/o Uttam Singh S/o
Dhooma Singh
1423/6132,Budh Parkash
S/o Uttam Singh S/o
Dhooma Singh
1423/6132,Jeet Singh S/o
Uttam Singh S/o Dhooma
Singh
1423/6132,Chhinderpal
Singh S/o Uttam Singh S/o
Dhooma Singh 1423/6132
Khewat No.290

96

169

Common (Gram
Panchayat)

Gair Mumkin

0.007588

Gram Panchayat Khewat
No. 1120

97

28//17

Private

Nehari

0.005059

Jagroop Singh S/o Pritam
Kaur Widow Harbansh
Singh 1/4,Rajbaljinder
Singh S/o Dalbir Singh S/o
Banta Singh
1/4,HarpinderJeet Singh S/o
Dalbir Singh S/o Banta
Singh 1/4,Surinderpal Kaur
Widow Saravjeet Singh S/o
Nanak Singh
237/14032,Harpreet Singh
S/o Saravjeet Singh S/o
Nanak Singh
1831/28064,Gurpreet Singh
S/o Saravjeet Singh S/o
Nanak Singh
1351/28604,Reshma Devi
W/o Hans raj S/o Raja ram
80/877,Harpreet Kaur W/o
Gurmehar Singh S/o
Darshan Singh 25/877

98

284

Common (Gram
Panchayat)

Gair Mumkin

0.002529

Gram Panchayat/ Julma
Malkan Khewat No.1117

99

290

Common (Gram
Panchayat)

Gair Mumkin

0.005059

Gram Panchayat/ Julma
Malkan Khewat No.1117

100

56//5

Private

Nehari

0.010117

Harchand S/o Hazari Ram
S/o Pema Ram 1/6,Sohan
Lal S/o Hazari Ram S/o
Pema Ram 1/6,0m Prakash
S/o Hazari Ram S/o Pema
Ram 1/6,Sopat Rai S/o
Hazari Ram S/o Pema Ram
1/6,Todar Mal S/o Hazari
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Ram S/o Pema Ram
1/6,Daulat Ram S/o Hazari
Ram S/o Pema Ram 1/6
Khewat No. 491

101

56//6

Private

Nehari

0.012647

Harchand S/o Hazari Ram
S/o Pema Ram 1/6,Sohan
Lal S/o Hazari Ram S/o
Pema Ram 1/6,0m Prakash
S/o Hazari Ram S/o Pema
Ram 1/6,Sopat Rai S/o
Hazari Ram S/o Pema Ram
1/6,Todar Mal S/o Hazari
Ram S/o Pema Ram
1/6,Daulat Ram S/o Hazari
Ram S/o Pema Ram 1/6
Khewat No. 491

102

57//10

Private

Nehari

0.002529

Harchand S/o Hazari Ram
S/o Pema Ram 1/6,Sohan
Lal S/o Hazari Ram S/o
Pema Ram 1/6,0m Prakash
S/o Hazari Ram S/o Pema
Ram 1/6,Sopat Rai S/o
Hazari Ram S/o Pema Ram
1/6,Todar Mal S/o Hazari
Ram S/o Pema Ram
1/6,Daulat Ram S/o Hazari
Ram S/o Pema Ram 1/6
Khewat No. 491

103

67//13

Private

Nehari

0.083467

Laxmi Bai D/o. Ram Singh
Khewat No. 389

104

67//8/2

Private

Nehari

0.010117

Lachmi Bai D/o Ram Singh
S/o Ganda Singh 1/3,Great
Punjab Agro Industries
Limtid 1/3,Mahinder Singh
S/o Bago Bai D/o Ram
Singh 1/15,Joginder Singh
S/o Bago Bai D/o Ram
Singh 1/15,Swarna Rani
D/o Bago Bai D/o Ram
Singh 1/15,Sito Bai D/o
Bago Bai D/o Ram Singh
1/15,Inderpal Singh S/o
Bago Bai D/o Ram Singh
1/15 Khewat No. 389/486

105

79//6/1

Private

Nehari

0.005059

Balram S/o Bihari Lal S/o
Arjan Ram 1/4,Devi Lal S/o
Bihari Lal S/o Arjan Ram
1/4,Dharam Pal S/o Bihari
Lal S/o Arjan Ram
1/4,Krishan Lal S/o Bihari
Lal S/o Arjan Ram1/4
Khewat No. 416/538

106

88//6

Private

Nehari

0.005059

Gurdev Singh S/o Suba
Singh S/o Boorh Singh
1/16,Hardeep Singh S/o
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Suba Singh S/o Boorh
Singh 1/16,Igbal Singh S/o
Suba Singh S/o Boorh
Singh 1/16,Rajinder Pal
Kaur d/o Suba Singh S/o
Boorh Singh 1/16,Rajinder
Pal Singh S/o Bishan Singh
S/o Boorh Singh
1/4,Joginder Singh S/o
Boorh Singh S/o Chet
Singh 1105/8804 ,Mohta
Singh S/o Boorh Singh S/o
Chet Singh 1/4,Sukhwant
Singh S/o Joginder Singh
S/o Boorh Singh
137/2201,Manjinder Kaur
Widow Jaswant Singh S/o
Joginder Singh
137/6603,Amandeep Kaur
d/o Jaswant Singh S/o
Joginder Singh
137/6603,Anmoldeep Singh
S/o Jaswant Singh S/o
Joginder Singh 137/6603
Khewat No. 443

Village:

Bajidpur Kattianwali (137)

107

128//12 Private

Nehari

0.012647

Madan lal S/o Lal Chand
S/o. Sangda Ram 20/81,Jeet
ram S/o. Devraj S/o. Nath
Ram 20/81,Krishan lal S/o.
Mehnga Ram 41/324,Deen
dayal S/0. Mehnga Ram
41/324, Nirmla Devi D/o.
Mehnga Ram
41/324,Santosh Rani D/o.
Mehnga Ram 41/324

108

128//18/1 Private

Nehari

0.010117

Madan lal S/o Lal Chand
S/o. Sangda Ram 20/81,Jeet
ram S/o. Devraj S/o. Nath
Ram 20/81,Krishan lal S/o.
Mehnga Ram 41/324,Deen
dayal S/0. Mehnga Ram
41/324, Nirmla Devi D/o.
Mehnga Ram
41/324,Santosh Rani D/o.
Mehnga Ram 41/324

109

128//18/2/1 Private

Nehari

0.007588

Bimla Devi Wife Jeet Ram
Son Dev Raj

110

128//18/2/2 Private

Nehari

0.012647

Mani Ram Son Parsha Ram
Son De Ram

111

128//19/1 Private

Nehari

0.002529

Madan lal S/o Lal Chand
S/o. Sangda Ram 20/81,Jeet
ram S/o. Devraj S/o. Nath
Ram 20/81,Krishan lal S/o.
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Mehnga Ram 41/324,Deen
dayal S/0. Mehnga Ram
41/324, Nirmla Devi D/o.
Mehnga Ram
41/324,Santosh Rani D/o.
Mehnga Ram 41/324

112

128//23/1

Private

Nehari

0.007588

Sunita Devi wife Vijay
Singh son Dharmapal

113

128//23/2/1

Private

Nehari

0.005059

Sunita Devi wife Vijay
Singh son Dharmapal

114

128//23/2/2

Private

Nehari

0.017705

Sandeep Kumar, Pardeep
Kumar Putran Ashok
Kumar son Joginder Pal
Hissa Barabar

115

155//14

Private

Nehari

0.002529

Rukmani Devi wife Rai
Singh son Manful Singh
226/789 Hissa Manju wife
Vijay Kumar son Manful
Singh 563/789 Hissa

116

155//15

Private

Nehari

0.030352

Rukmani Devi wife Rai
Singh son Manful Singh
226/789 Hissa Manju wife
Vijay Kumar son Manful
Singh 563/789 Hissa

117

155//16/1

Private

Nehari

0.012647

155//16/1/1-(0-1)Rukmani
Devi wife Rai Singh son
Manful Singh 1/3 Hissa
Manju wife Vijay Kumar
son Manful Singh 1/3 Hissa
Chiman Rai S/o. Rai Singh
S/o. Manful Singh 1/3
Hissa,155//16/1/2/1-(0-
1)Rukmani Devi wife Rai
Singh son Manful Singh
452/2367 Hissa Manju wife
Vijay Kumar son Manful
Singh 1126/2367
Hissa,Chiman Rai S/o. Rai
Singh S/o. Manful Singh
1/3 Hissa,155//16/1/2/2-(0-
3)Rukmani Devi wife Rai
Singh son Manful Singh
226/789 Hissa Manju wife
Vijay Kumar son Manful
Singh 563/789 Hissa

118

155//3

Private

Nehari

0.002529

Sandeep Kumar, Pardeep
Kumar Putran Ashok
Kumar son Joginder Pal
Hissa Barabar
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119 155//4

Private

Nehari

0.027822

Sandeep Kumar, Pardeep
Kumar Putran Ashok
Kumar son Joginder Pal
Hissa Barabar

120 155//7/1

Private

Nehari

0.075879

Arvind Godara son Manful
Singh Godara son Nand
Ram Godara

121 155//712

Private

Nehari

0.002529

Arvind Godara son Manful
Singh Godara son Nand
Ram Godara

122 393

Private

Gair Mumkin

0.002529

Gram Panchayat/Joomla
owner

Village: Korianwali (CT) (2

35)

123 104//12

Private

Nehari

0.010117

Ravinder Kaur Wd/o Iqwal
Singh

124 42//15

Private

Nehari

0.088526

Kalawati D/o Chuni Lal
2/3,Raj kumari (W/o
Surendra kumar) D/o
Kalawati 1/3

125 42117

Private

Nehari

0.075879

Kalawati D/o Chuni Lal
2/3,Raj kumari (W/o
Surendra kumar) D/o
Kalawati 1/3

126 53//15/3/2

Private

Gair Mumkin

0.002529

Ms. Durga Rice Mill
Fazilka

127 53//16/1

Private

Nehari

0.005059

Dalip Singh S/o. Naryan
Singh S/o. Atar Singh

128 53//25/2

Private

Nehari

0.005059

Dalip Singh S/o. Naryan
Singh S/o. Atar Singh

Taluk: Abohar

Village: Alamgarh (109)

129 10//1/1

Private

Nehari

0.022764

Devi Lal S/o Hunta Ram
S/o Bega Ram(10//1/1/1)-
(Area-0-6),Narinder Kumar
S/o Chiman Lal Urf
Chaman lal S/o Nand
Lal(10//1/1/2)-(Area-0-3)

130 10//10/2/2

Private

Gair Mumkin

0.07082

Chiman Lal S/o. Nandlal
S/o. Duni Chand
(20//2/211)-(area 1-
7),Sandeep Kumar S/o.
HansRaj S/o. Nanak Chand
(10/12/212)-(Area-0-1)

131 10//11/1/1/1

Private

Gair Mumkin

0.005059

Sandeep Kumar S/o.
HansRaj S/o. Nanak Chand

132 10//11/1/1/2

Private

Gair Mumkin

0.007588

Sandeep Kumar S/o.
HansRaj S/o. Nanak Chand
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133

10//11/2/1

Private

Gair Mumkin

0.025293

Narender Pal Singh S/o
Gurucharn Singh S/o.
Khushal Singh
3/270,Ravinder Pal Singh
S/o Gurcharn Singh S/o
Khushal Singh
3/270,Tejinder Pal Singh
S/o Gurucharn Singh S/o.
Khushal Singh
3/270,Lakhwinder Pal
Singh S/o. Surjeet Singh
1/30,Raj Rani W/o. Bharat
Bhusan S/o. Murlidhar
29/40,Baljeet Kaur
Wd/oKikar Singh S/0. Ram
Singh 1/12,Rakesh Mittal
HUF S/o. Bharat Bhusan
S/o. Murlidhar 3/24

134

10/120/2

Private

Gair Mumkin

0.055645

Baljeet Kaur Wd/oKikkar
Singh S/o. Bhag Singh
155/5244,Lakhwinder
Singh S/o. Surjeet Singh
Slo. Khushal Singh
13171/715806,Rajrani W/o.
Bharat Bhusan S/o.
Muralidhar
435665/715806,Rakesh
Mittal HUF S/o. Bharat
Bhusan S/o. Murlidhar
125/364

135

10//22/2

Government

Gair Mumkin

0.005059

Punjab Government

136

18//23/2/2

Private

Nehari

0.002529

Shaura Farms Private
Plumbed 6355 C-6 Vasant
Kunj Navi Padalli

137

18/17/2

Private

Gair Mumkin

0.007588

Ajay Kumar son Sohan Lal
1/4 Hissa, Ashok Kumar
son Chiman Lal son
Bhagwan Das 1/8 Hissa
Binder Kumar son Mohan
Lal son Chiman Lal 1/8
HissaVirenderr Kumar son
Vijay Kumar son Chiman
Lal 1/8 Hissa Rajinder
Kumar son Sohan Lal son
Chiman Lal 1/8 Hissa
Gurjit Kumar son Nathu
Ram son Panna Ram 1/8
Hissa Tirlok Chand son
Nathu Ram son Panna Ram
1/8 Hissa

138

270/1/2

Private

Nehari

0.040469

Surjit Kaur Wd/oSurjit
Singh S/o Khushal Singh
1/9,Lakhwinder Singh S/o.
Surjit Singh S/o Khushal
Singh 1/9,Gurjeet Kaur Urf
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Surjit Kaur Mother
Surinderpal Singh S/o.
Surjit Singh 1/36,Sukhchain
Kaur WD/O Surinderpal
Singh S/o. Surjit Singh
1/36,Arshdeep Singh S/o.
Surinderpal Singh S/o.
Surjit Singh 1/36,Kirandeep
Kaur D/o. Surinderpal
Singh S/o. Surjit Singh
1/36,Baljeet Kaur
Wd/oKikar Singh S/o. Bhag
Singh 1/12,Pawandeep
Kaur D/o. Kikar Singh S/o.
Bhag Singh 1/12,Gurmeet
Kaur WD/o Gurcharan
Singh S/o. Khushal Singh
1/15,Ravinder Singh S/o.
Gurcharan Singh S/o.
Khushal Singh
1/15,NarinderPal Singh S/o.
Gurcharan Singh S/o.
Khushal Singh
1/15,Tejinder singh S/o.
Gurcharan Singh S/o.
Khushal Singh
1/15,DavinderPal Kaur D/o.
Gurcharan Singh S/o.
Khushal Singh 1/15,Rajrani
Wife Bharat Bhushan S/o.

Murli Das 1/6
139 270/3/2 Private Gair Mumkin 0.07082||Surjeet Kaur Wd/o Surjeet

Singh Khewat No.706
Village: Abohar (Rural) (121)
140 118//21 Government Agriculture 0.005059||Provisional Government
141 119//18 Government Agriculture 0.020234||Provisional Government
142 119//19 Government Agriculture 0.022764||Provisional Government
143 119//20 Government Agriculture 0.022764||Provisional Government
144 119//23 Government Agriculture 0.002529||Provisional Government
145 119//24 Government Agriculture 0.022764||Provisional Government
146 119//25 Government Agriculture 0.015176||Provisional Government
147 120//13 Government Agriculture 0.015176||Provisional Government
148 120//14 Government Agriculture 0.020234||Provisional Government
149 120//15 Government Agriculture 0.010117||Provisional Government
150 120//16 Government Nehari/Gair 0.007588||Provisional Government

Mumkin
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151

120//8

Government

Agriculture

0.007588

Provisional Government

152

159//1

Government

Nehari

0.005059

Provisional Government

153

169//21

Private

Nehari

0.027822

Amardhir singh S/o
Harbans Singh S/o Bishan
Singh 3/4,Gurpreet Singh
S/o Jatinder Singh S/o
Balveer Singh 88/5280,Jag
Mohan Singh S/o Balveer
Singh S/o Bishan Singh
88/5280,Manpreet Singh
S/o Amardhir Singh S/o
Harbans Singh 1/5,Raj
Bhupinder Singh S/o Balvir
Singh S/o Bishan Singh
88/5280

154

170//16/1

Private

Nehari

0.030352

Amardhir Singh S/o
Harbans Singh S/o Bishan
Singh

155

170//16/2

Private

Nehari

0.007588

Amardhir singh S/o
Harbans Singh S/o Bishan
Singh 272/310,Manpreet
Singh S/o Amardhir Singh
S/o Harbans Singh 38/310

156

170//18

Government

Nehari

0.002529

Provisional Government

157

170//25

Private

Nehari

0.002529

Amardhir singh S/o
Harbans Singh S/o Bishan
Singh 3/4,Gurpreet Singh
S/o Jatinder Singh S/o
Balveer Singh 88/5280,Jag
Mohan Singh S/o Balveer
Singh S/o Bishan Singh
88/5280,Manpreet Singh
S/o Amardhir Singh S/o
Harbans Singh 1/5,Raj
Bhupinder Singh S/o Balvir
Singh S/o Bishan Singh
88/5280

158

171//9

Government

Nehari

0.040469

Provisional Government

159

185//14/1

Private

Gair Mumkin

0.002529

M/S ABOHAR
COTTONSPIN PRIVATE
LIMITED 1/18, NAVDEEP
SINGH S/O GURDEV
SINGH S/O SUREN
SINGH 17/54, NAVNEET
KAUR D/O GURDEV
SINGH S/O SUREN
SINGH 17/54,DEEPAK
BRAR D/O GURDEV
SINGH S/O SUREN
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SINGH 17/54

160

185//4/1

Private

Nehari

0.010117

HARKIRAT SINGH S/O
GURMEJ SINGH S/O
SURAIN SINGH

161

185/17/3

Private

Nehari

0.010117

NAVDEEP SINGH S/O
GURDEYV SINGH S/O
SUREN SINGH 653/750,
NAVNEET KAUR D/O
GURDEYV SINGH S/O
SUREN SINGH
653/750,DEEPAK BRAR
D/O GURDEYV SINGH S/O
SUREN SINGH
653/750,Kamaldeep Kaur
W/0. Amarjeet Singh
194/1500

162

206//13/1

Private

Nehari

0.0050586

RAJINDER SINGH S/O
JASVEER SINGH S/O
CHANAN SINGH
53/191,SUKHWINDER
SINGH S/O JASVEER
SINGH S/O CHANAN
SINGH 53/191,SATWANT
SINGH S/O JASVEER
SINGH S/O CHANAN
SINGH 53/191,DARSHAN
SINGH S/O MALOOK
SINGH S/O BAKSHES
SINGH 8/191, MAHINDER
PAL SINGH S/O
MALOOK SINGH S/O
BAKSHES SINGH
8/19,RESPAL SINGH S/O
MALOOK SINGH S/O
BAKSHES SINGH
8/19,Balwinder SINGH S/O
MALOOK SINGH S/O
BAKSHES SINGH 8/19

163

222112

Private

Nehari

0.005059

Jagmohan Singh S/o Balvir
Singh S/o Harbans Singh
1/2,Amardhir singh S/o
Harbans Singh S/o Bishan
Singh 5885/18456,Amarbir
Singh S/o Harbans Singh
S/o Bishan Singh
2825/18456,Amrinder
Singh S/o Kapoor Singh S/o
Raj Joginder Singh
1039/4614,Gamdur Singh
S/o Karora Singh S/o
Ajmair Singh 81/3076,Raj
Bhupinder Singh S/o Balvir
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Singh S/o Harbans Singh
1/12,Sukhdev Kaur W/o
Gamdur Singh S/o Karora
Singh 245/9228,Vikram
Singh S/o Gurmeet Pal
Singh S/o Balvir Singh 1/12

164

2303

Private

Gair Mumkin

0.07082

JUMLA MUSTARKA
MALKAN

165

2395

Private

Gair Mumkin

0.002529

JUMLA MUSTARKA
MALKAN

166

243//21/2/1

Private

Nehari

0.002529

243//21/2/1/1-SAUMAY A
D/O SAGAR S/O SOHAN
LAL 19/33, MEHAK S/O
NARESH S/O OM
PRAKASH
14/33,243//21/2/1/2-
SHERA RAM S/O DIWAN
CHAND S/O GHALA
RAM 31/60,KEWAL DAS
S/O SOHNA DAS S/O
RAJU RAM
29/60,243//21/2/1/3-
SATNAM S/O SOHNA
RAM S/O RAJU RAM

167

243/122/2

Private

Nehari

0.010117

Daljit Kaur Widow Kasmir
Singh Son Ujagar Singh 1/3
Hissa Jangir Kaur Widow
Balveer Singh Son Ujagar
Singh 1/3 Hissa Puran
Singh Son Ujagar Singh
Son Narain Singh1/3 Hissa

168

2481

Private

Nehari

0.002529

Jumla Mustarka Malkan

169

264//1/1

Private

Nehari

0.025293

PURAN CHAND S/O
HARI RAM S/O BHOLA
RAM

170

264//10/2

Private

Gair Mumkin

0.025293

RAM CHAND S/O
JAAGU RAM S/O KALU
RAM 31/580,M/S VIPAN
COTTON PRIVATE
LIMITED ABOHAR
31/580,SHIVAM S/O
SOHAL LAL S/O TOPAN
DASS 41/145,SAGAR S/O
SOHAL LAL S/O TOPAN
DASS 8/29,SUREKHA
W/O SOHAL LAL S/O
TOPAN DASS 97/290

171

264//11/1

Private

Gair Mumkin

0.002529

RAM CHAND S/O
JAAGU RAM S/O KALU
RAM 31/580,M/S VIPAN
COTTON PRIVATE
LIMITED ABOHAR
31/580,SHIVAM S/O
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SOHAL LAL S/O TOPAN
DASS 41/145,SAGAR S/O
SOHAL LAL S/O TOPAN
DASS 8/29,SUREKHA
W/O SOHAL LAL S/O
TOPAN DASS 97/290

172

2641121112

Private

Nehari

0.027822

Kamal Kumar S/o
Muralidhar S/o. Kishan Lal

173

26411212

Private

Nehari

0.012647

Daljit Kaur Widow Kasmir
Singh Son Ujagar Singh 1/3
Hissa Jangir Kaur Widow
Balveer Singh Son Ujagar
Singh 1/3 Hissa Puran
Singh Son Ujagar Singh
Son Narain Singh1/3 Hissa

174

264//9/1

Private

Nehari

0.03541

Roop Chand Son
Raghunath Roy Son
Gopband Ram 3/2710 Hissa
Sagar Son Sohan Lal Son
Topan Das 208/813 Hissa
Shivam Son Sohan Lal Son
Topan Das 208/813 Hissa
SUREKHA W/O SOHAL
LAL S/O TOPAN DASS
3961/8130

175

285//5/2

Private

Nehari

0.005059

Malkit Singh S/o Prem
Singh S/o Harnam Singh
1/2,Mehman Singh S/o
Prem Singh S/o Harnam
Singh 1/2

176

285//7/1

Private

Nehari

0.002529

Mehman Singh S/o Prem
Singh S/o Harnam Singh
31/72,Malkit Singh S/o
Prem Singh S/o Harnam
Singh 31/72,Surinder Kaur
W/o Arjun Singh S/o Sadhu
Singh 5/648,Shri Guru
Granth Sahib Ji (Gurdwara
Saheed Fauji Abohar)
85/648

177

300//16/2

Private

Nehari

0.020234

Satnam Das Son Mohna
Ram Son Raju Ram1/2
Hissa Kewal Son Mohna
Ram Son Raju Ram 1/2
Hissa

178

319//18

Private

Nehari

0.002529

319//18/1-Abhishek S/o
Subhash S/o Lakhmir
Chand

179

347112313

Private

Nehari

0.020234

Manik son Sunil Kumar son
Tilak Raj

180

365/27

Private

Nehari

0.012647

Sunil Kumar Son Tilak Raj
Son Ram Lal
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181

390//1/1

Private

Nehari

0.010117

Manik son Sunil Kumar son
Tilak Raj

182

390//2/2/2

Private

Nehari

0.005059

MANIK S/O SUNIL
KUMAR S/O TILAK RAJ

183

408//16/1

Private

Nehari

0.025293

Saranjit Kaur Wife Surjit
Singh S/o. Mahinder Singh

184

430//17/1

Private

Nehari

0.002529

GURNAM SINGH S/O
THAKAR SINGH S/O
HEERA SINGH
13/296,DARSHAN SINGH
S/O THAKAR SINGH S/O
HEERA SINGH
162/888,SAHIB SINGH
S/O THAKAR SINGH S/O
HEERA SINGH
162/888,SUBEGH SINGH
S/O THAKAR SINGH S/O
HEERA SINGH

162/888, AMANDEEP
SINGH S/O HAJAIB
SINGH S/O CHANAN
SINGH 41/296,Narinder
Kumar S/o. Chiman Lal
S/o. Nandlal 40/296,Sahil
S/o Omparkash S/o Harish
Chand 40/296

185

447//13/1

Private

Nehari

0.025293

BHORAD SINGH S/O
LEHRA SINGH S/O
SURAIN SINGH
1681/13020,JASWINDER
SINGH S/0.BHORAD
SINGH S/O LEHRA
SINGH 141/4340,VIRPAL
KAUR S/O SUKHCHAIN
SINGH S/O SUBBA
SINGH
22/4340,SUKHWINDER
SINGH S/O GURMAKH
SINGH S/O LEHRA
SINGH 1/6,SUKHCHAIN
SINGH S/O SUBHA
SINGH S/O LEHRA
SINGH
1413/17360,KULWINDER
SINGH S/O SUBHA
SINGH S/O LEHRA
SINGH
1413/17360,JASWINDER
KAUR W/O JODH SINGH
S/O GOPAL SINGH
1/4,SUKHWINDER KAUR
@ MANBEER KAUR W/O
GURPREET SINGH S/O
SUKHDEYV SINGH 1/8,
,GURPREET SINGH S/O
SUKHDEYV SINGH S/O
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PIYARA SINGH 1/8,
SUBHA SINGH S/O
LEHRA SINGH 101/26040

186

447//18/1/1

Private

Nehari

0.010117

BHORAD SINGH S/O
LEHRA SINGH S/O
SURAIN SINGH
1681/13020,JASWINDER
SINGH S/0.BHORAD
SINGH S/O LEHRA
SINGH 141/4340,VIRPAL
KAUR S/O SUKHCHAIN
SINGH S/O SUBBA
SINGH
22/4340,SUKHWINDER
SINGH S/O0 GURMAKH
SINGH S/O LEHRA
SINGH 1/6,SUKHCHAIN
SINGH S/O SUBHA
SINGH S/O LEHRA
SINGH

1413/17360, KULWINDER
SINGH S/O SUBHA
SINGH S/O LEHRA
SINGH
1413/17360,JASWINDER
KAUR W/O JODH SINGH
S/O GOPAL SINGH

1/4, SUKHWINDER KAUR
@ MANBEER KAUR W/O
GURPREET SINGH S/O
SUKHDEYV SINGH 1/8,
,GURPREET SINGH S/O
SUKHDEYV SINGH S/O
PIYARA SINGH 1/8,
SUBHA SINGH S/O
LEHRA SINGH 101/26040

187

4471119

Private

Nehari

0.002529

447//19/1-BHORAD
SINGH S/O LEHRA
SINGH S/O SURAIN
SINGH
1681/13020,JASWINDER
SINGH S/0.BHORAD
SINGH S/O LEHRA
SINGH 141/4340,VIRPAL
KAUR S/O SUKHCHAIN
SINGH S/O SUBBA
SINGH
22/4340,SUKHWINDER
SINGH S/O GURMAKH
SINGH S/O LEHRA
SINGH 1/6,SUKHCHAIN
SINGH S/O SUBHA
SINGH S/O LEHRA
SINGH
1413/17360,KULWINDER
SINGH S/O SUBHA
SINGH S/O LEHRA
SINGH
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1413/17360,JASWINDER
KAUR W/O JODH SINGH
S/O GOPAL SINGH
1/4,SUKHWINDER KAUR
@ MANBEER KAUR W/O
GURPREET SINGH S/O
SUKHDEYV SINGH 1/8,
,GURPREET SINGH S/O
SUKHDEYV SINGH S/O
PIYARA SINGH 1/8,
SUBHA SINGH S/O
LEHRA SINGH 101/26040

188

460//12/1

Private

Nehari

0.010117

Mejar Singh S/o. Bachan
Singh S/o. Harnam Singh
109/348,Gurmeet Singh
S/o. Mejar Singh S/o.
Bachan Singh
165/696,Nachhetar Singh
S/o. Mejar Singh S/o.
Bachan Singh
165/696,Saroj Rani W/o.
Parshotam Lal S/o. Sant lal
1/348,Vivek Kumar S/o
Parshotam Lal S/o Sant lal
1/348,Bhajan Singh S/o
Variyam Singh S/o Jetha
Singh 72/1740,Avtar Singh
S/o Variyam Singh S/o
Jetha Singh
72/1740,Gurvinder Singh
S/o Variyam Singh S/o
Jetha Singh 72/1740,Gulab
Singh S/o Variyam Singh
S/o Jetha Singh
72/1740,Davinder Kaur D/o
Variyam Singh S/o Jetha
Singh 72/1740

189

460//12/2/2/2

Private

Nehari

0.012647

Jangir Singh Son Bahadur
Singh Son Narain Singh 1/3
HissaDaljit Kaur Widow
Kasmir Singh Son Ujagar
Singh 1/3 Hissa Gurnam
Singh S/o. Dayal Singh S/o.
Bahadur Singh 1/9
Lakhwinder Singh S/o.
Dayal Singh S/o. Bahadur
Singh 1/9 Salwinder Singh
S/o. Dayal Singh S/o.
Bahadur Singh 1/9

190

460//19/1

Private

Nehari

0.030352

Satnam Singh S/o. Amar
Singh S/o. Sadhu Singh 1/3,
Surjit Singh S/o. Pritam
S/o. Puran Singh
1/3,Narinder Kumar Widow
Sardul Singh S/o. Sadha
Singh 1/9,Mukhtyar Singh
S/o. Sardul Singh S/o.
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Sadha Singh
1/9,Lakhwinder Singh S/o.
Sardul Singh S/o. Sadha
Singh 1/9

191

460//19/3

Private

Nehari

0.002529

Surjit Singh S/o. Pritam
Singh S/o. Puran Singh
115/354,1gbal Kaur W/o.
Surjit Singh S/o. Pritam
Singh 48/236,Rajinder
Kumar S/o. Chiman Lal
S/o. Hari chand
15/236,Chanchal w/o.
Sandeep Kumar S/o.
Chiman Lal
15/236,Narinder Kaur
Widow Sardul Singh S/o.
Sadha Singh
73/1062,Mukhtyar Singh
S/o. Sardul Singh S/o.
Sadha Singh

281/2124,1 akhwinder
Singh S/o. Sardul Singh
S/o. Sadha Singh
281/2124,Satnam Singh
S/o. Amar Singh S/o. Sadhu
Singh 5/354

192

460//20/2

Private

Nehari

0.025293

Surjit Singh S/o. Pritam
Singh S/o. Puran Singh
115/354,Igbal Kaur W/o.
Surjit Singh S/o. Pritam
Singh 48/236,Rajinder
Kumar S/o. Chiman Lal
S/o. Hari chand
15/236,Chanchal w/o.
Sandeep Kumar S/o.
Chiman Lal
15/236,Narinder Kaur
Widow Sardul Singh S/o.
Sadha Singh
73/1062,Mukhtyar Singh
S/o. Sardul Singh S/o.
Sadha Singh

281/2124,1 akhwinder
Singh S/o. Sardul Singh
S/o. Sadha Singh
281/2124,Satnam Singh
S/o. Amar Singh S/o. Sadhu
Singh 5/354

193

460//21/1/1

Private

Nehari

0.015176

Surjit Singh S/o. Pritam
Singh S/o. Puran Singh
115/354,1gbal Kaur W/o.
Surjit Singh S/o. Pritam
Singh 48/236,Rajinder
Kumar S/o. Chiman Lal
S/o. Hari chand
15/236,Chanchal w/o.
Sandeep Kumar S/o.
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Chiman Lal
15/236,Narinder Kaur
Widow Sardul Singh S/o.
Sadha Singh
73/1062,Mukhtyar Singh
S/o. Sardul Singh S/o.
Sadha Singh

281/2124,L akhwinder
Singh S/o. Sardul Singh
S/o. Sadha Singh
281/2124,Satnam Singh
S/o. Amar Singh S/o. Sadhu
Singh 5/354

194

460//21/2/1

Private

Nehari

0.032881

Lakhwinder Singh S/o
Sardul Singh S/o Sadha
Singh 1/2,Mukhtiyar Singh
S/o Sardul Singh S/o Sadha
Singh 1/2

195

460//22/2

Private

Nehari

0.025293

PUNJAB GOVT
INDUSTRIES FOCAL
POINT

196

460//8/1

Private

Nehari

0.025293

Daljit Kaur Widow Kasmir
Singh Son Ujagar Singh 1/3
Hissa Jangir Kaur Widow
Balveer Singh Son Ujagar
Singh 1/3 Hissa Puran
Singh Son Ujagar Singh
Son Narain Singh1/3 Hissa

197

460//9/1/2

Private

Nehari

0.03541

Nirmala Rani W/o. Ashvini
Kumar S/0. Darshan Lal
1/5, Raj Kaur Wd/o.
Mahinder Singh S/o.
Harnam Singh 1/15,
Ashvini Kumar S/o.
Darshan Lal S/o.
Ramchander 1/5, Sewa
Singh S/o. Mahinder Singh
S/o. Harnam Singh 1/15,
Mewa Singh S/o. Mahinder
Singh S/o. Harnam Singh
1/15, Shusheela W/o
Lalchand S/o. Dhanna Ram
1/5, Satish Kumar Son
Nandlal S/o. Buta Ram
1/10, Vedparkash S/o.
Jagannath S/o. Topan Das
1/10

198

479//1/1

Private

Nehari

0.005059

Lakhwinder Singh S/o
Sardul Singh S/o Sadha
Singh 1/2,Mukhtiyar Singh
S/o Sardul Singh S/o Sadha
Singh 1/2

199

479//1/3

Private

Nehari

0.002529

Punjab Government
Industries Focal Point
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200

494

Private

Gair Mumkin

0.010117

Provisional Government

201

497

Private

Gair Mumkin

0.055645

Provisional Government

202

70//13/2

Private

Nehari

0.005059

Gurbachan Singh son
Supander Singh son Arjan
Singh 1/3 Hissa Harbhajan
Singh son Suprandar Singh
son Arjan Singh 1/3 Hissa
Maphandar Singh son
Suprandar Singh son Arjan
Singh 1/3 Hissa

203

70//18/1

Private

Nehari

0.010117

Gurbachan Singh son
Supander Singh son Arjan
Singh 1/3 Hissa Harbhajan
Singh son Suprandar Singh
son Arjan Singh 1/3 Hissa
Maphandar Singh son
Suprandar Singh son Arjan
Singh 1/3 Hissa

204

70//22/2/1

Private

Nehari

0.005059

JOGINDER SINGH S/O
ARJAN SINGH S/O HARI
RAM 1/3,JOGINDER
KAUR WIDOW
JASWANT SINGH S/O
ARJAN SINGH
1/15,GURPREET SINGH
S/O JASWANT SINGH
S/O ARJAN SINGH
1/15,DALJEET SINGH
S/O JASWANT SINGH
S/O ARJAN SINGH
1/15,KULDEEP KAUR
D/O JASWANT SINGH
S/O ARJAN SINGH
1/15,AMANDEEP KAUR
D/O JASWANT SINGH
S/O ARJAN SINGH
1/15,DALJEET SINGH
S/O THAKAR SINGH
13/69,MANJIT KAUR
WIDOW BALWINDER
SINGH S/O ARJAN
SINGH 10/207,RUPINDER
SINGH S/O BALWINDER
SINGH S/O ARJAN
SINGH

10/207, MANPREET
SINGH S/O BALWINDER
SINGH S/O ARJAN
SINGH 10/207

205

70//23/2

Private

Nehari

0.025293

Gurbachan Singh son
Supander Singh son Arjan
Singh 1/3 Hissa Harbhajan
Singh son Suprandar Singh
son Arjan Singh 1/3 Hissa
Maphandar Singh son
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Suprandar Singh son Arjan
Singh 1/3 Hissa

206

91//2/1/3

Private

Nehari

0.002529

LAKWINDER KAUR
WD/O MUKHTIYAR
SINGH S/O KHEM SINGH
1/2, GURTVANT SINGH
S/O BHUPINDER SINGH
S/O RATTAN SINGH
1/4NISHAN SINGH S/O
BHUPINDER SINGH S/O
RATTAN SINGH 1/4

207

91//2/2/3

Private

Nehari

0.022764

Tara Singh S/o Sadhu Singh
S/o.Hari Singh

208

91//3/1

Private

Nehari

0.005059

91//3/1/1-Kulwant Singh
S/o Tara Singh S/o Sadhu
Singh

209

91//9/1/1

Private

Nehari

0.002529

Tara Singh S/o Sadhu Singh
S/o.Hari Singh

210

91//9/2/1/1

Private

Nehari

0.005059

LAKWINDER KAUR
WD/O MUKHTIYAR
SINGH S/O KHEM SINGH
1/2, GURTVANT SINGH
S/O BHUPINDER SINGH
S/O RATTAN SINGH
1/4,NISHAN SINGH S/O
BHUPINDER SINGH S/O
RATTAN SINGH 1/4

211

97//26

Private

Nehari

0.025293

Sunita Widow Vinesh
Kumar S/o. Bhaghawan
Das 1/4 , Nupur D/o.
Vinesh Kumar S/o.
Bhaghawan Das 1/4 , Sahil
S/0.Vinesh Kumar S/o.
Bhaghawan Das 1/4 ,Arush
S/o. Vinesh Kumar S/o.
Bhaghawan Das 1/4

212

98//26/1

Private

Nehari

0.010117

Parveen Kumar S/o
Bhaghwan Dass S/o Khusi
Ram 1/3,Aman Kumar S/o
Bhaghwan Dass S/o Khusi
Ram 1/3,Ramesh Kumar
S/o Bajrang Dass S/o Khusi
Ram 1/3

Village:

Burj muhar (120)

213

104//21/1

Private

Nehari

0.002529

CHARANJIT SINGH S/O
HARNAIK SINGH S/O
KEHER SINGH

214

104//22

Private

Nehari

0.005059

CHARANJEET SINGH
S/O HARNEK SINGH S/O
KEHER SINGH
82/145,BALDEV KAUR
WIDOW HARNEK
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SINGH S/O KEHER
SINGH 63/145

215

116//15

Private

Nehari

0.005059

SUKHDEYV SINGH S/O
JAI SINGH ALIAS
JARNAIL SINGH S/O
BUDH SINGH

216

138

Government

Gair Mumkin

0.020234

PARDESHAK SARKAR

217

143

Common (Gram
Panchayat)

Gair Mumkin

0.068291

PANCHAYAT JUMLA
MALKAN

218

154

Private

Gair Mumkin

0.017705

Jangir Sinh S/o. Suhel
Singh S/o. Heera Singh
Khewat No.76

219

155/3

Private (Gram
Panchayat)

Gair Mumkin

0.098643

Baldev Singh S/o.
Nachhetar Singh S/o. Albel
Singh Khewat No. 134

220

24/111

Private

Gair Mumkin

0.042998

MALKIYAT SINGH S/O
CHANAN SINGH S/O
UTTAM SINGH

221

24//21/1/1

Private

Gair Mumkin

0.030352

Igbal Singh S/o Jangir
Singh S/o. Suhail Singh
1/8,Harpal Singh S/o Jangir
Singh S/o. Suhail Singh
1/8,Veerpal Kaur D/o
Ajmer Singh S/o. Kehar
Singh 1/4,Jaskaran Singh
S/o Sukhdev Singh S/o.
Karnail Singh 3/46,Asha
Rani W/o. Resham Singh
S/o. Mohan Singh
5/23,Ramesh Kumar S/o.
Arud Singh S/o. Surjan
Singh 5/23

222

24//21/1/2

Private

Nehari

0.022764

Gurmail Singh S/o Jai
Singh S/o. Budh Singh

223

24//21/1/3

Private

Nehari

0.007588

BALDEV KAUR WD/O
GURMEL SINGH S/0 JAI
SINGH 1/2,RAJBINDER
KAUR D/O GURMEL
SINGH S/O JAI SINGH
1/2

224

24112172

Private

Gair Mumkin

0.005059

Vijay S/o. Dharambir
Kumar 1/2,Mahavir Kumar
S/o. Dharambir Kumar 1/2

225

29//18/3

Private

Nehari

0.005059

IKBAL SINGH S/O
BALVEER SINGH S/O
CHANAN SINGH

226

29//18/5

Private

Gair Mumkin

0.002529

SUKHDEYV SINGH S/O
CHANAN SINGH S/O
HEERA SINGH
225/259, AMANDEEP
SINGH S/O SUKHDEV
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SINGH S/O0 CHANAN
SINGH 34/259

227

67//11/1

Private

Nehari

0.017705

GURDEEP KAUR
WIDOW RESHAM
SINGH S/O NIHAL
SINGH 157/204, TARA
CHAND S/O RADHE
SHAM S/O BANWARI
LAL 83/6528, ATUL S/O
NAND LAL S/O DOGAR
DAS 59/1088,RAJINDER
KUMAR S/O SURINDER
KUMAR S/O KASHMIRI
LAL 59/2172,VIPAN
KUMAR S/O BOOL
CHAND S/O BUTA RAM
59/2172,SUKHDEV
SINGH S/O0 CHANAN
SINGH S/O HEERA
SINGH 1/68,PRITAM
SINGH S/O NIHIAL
SINGH S/O MASTAN
SINGH 23/408,PARDEEP
KUMAR S/O
RADHESHYAM S/O
BANWARI LAL 83/2176

228

67//11/2

Private

Gair Mumkin

0.010117

GURU NANAK KHALSA
COLLEGE ABOHAR

229

67//19

Private

Gair Mumkin

0.025293

GURU NANAK KHALSA
COLLEGE ABOHAR

230

67//20

Private

Nehari

0.068291

RAKESH KUMAR S/O
MANOHAR LAL S/O
NIHAL CHAND

231

68//15

Private

Nehari

0.012647

RAKESH KUMAR S/O
MANOHAR LAL S/O
NIHAL CHAND

232

68//16

Private

Nehari

0.002529

Jagar Singh S/o. Bachan
Singh S/o. Budh Singh

233

68//6/2

Private

Nehari

0.005059

PARDEEP KUMAR S/O
MAHINDER PAL S/O
SANT RAM

234

72//13

Private

Nehari

0.032881

KRISHNA DEVI W/O
PREM SAGAR S/O
KESRA RAM

1/2, GAGANDEEP KAUR
W/O ATINDERPAL
SINGH S/O AVTAR
SINGH 1/2

235

72//17/3

Private

Nehari

0.002529

Palwinder Singh S/o.
Gurdeep Singh S/o.
Balwant Singh 1/3,Bhola
Singh S/o. Balwant Singh
S/o. Variyam Singh 1/9
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,Mandeep Kaur Wife Bhola
Singh S/o. Balwant Singh
1/9,Harpreet Singh S/o.
Bhola Singh S/o. Balwant
Singh 1/9,Gurchan Singh
S/o. Balwant Singh S/o.
Variyam Singh, Nirmal
Singh S/o. Gurchan Singh
S/o. Balwant Singh
1/9,Jagjeet Singh S/o.
Gurchan Singh S/o.
Balwant Singh 1/9

236

721//18/2

Private

Nehari

0.017705

PHULWANTI WIDOW
HANUMAN S/O HARI
RAM

237

72119

Private

Nehari+Gair
Mumkin

0.017705

Shiv Chand S/O Surma
Ram S/O Ladhu Ram
1/4,Harjinder Singh S/O
Mangal Singh S/O Santa
Singh 43/158,Atinder Pal
Singh S/O Auvtar Singh S/O
Satnam Singh
10/79,Hansraj Singh S/O
Moman Ram S/O Moti
Ram 1/4,GAGANDEEP
KAUR W/O
ATINDERPAL SINGH
S/O AVTAR SINGH
16/158

238

741121/2

Private

Nehari

0.063233

NIRMAL SINGH S/O
AVTAR SINGH S/O
ROOR SINGH
1/2,PARAMJIEET KAUR
WIDOW MANJEET
SINGH S/O AVTAR
SINGH 1/6,JAGMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6,HURMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6

239

741122

Private

Nehari

0.040469

NIRMAL SINGH S/O
AVTAR SINGH S/O
ROOR SINGH
1/2,PARAMJIEET KAUR
WIDOW MANJEET
SINGH S/O AVTAR
SINGH 1/6,JAGMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6,HURMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6
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240

741123

Private

Nehari

0.050586

NIRMAL SINGH S/O
AVTAR SINGH S/O
ROOR SINGH

1/2 PARAMIEET KAUR
WIDOW MANJEET
SINGH S/O AVTAR
SINGH 1/6,JAGMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6, HURMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6

241

7411251212

Private

Nehari

0.050586

NIRMAL SINGH S/O
AVTAR SINGH S/O
ROOR SINGH
1/2,PARAMJIEET KAUR
WIDOW MANJEET
SINGH S/O AVTAR
SINGH 1/6,JAGMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6, HURMEET
SINGH S/O MANJEET
SINGH S/O AVTAR
SINGH 1/6

Village:

Danger Khera (131

)

242

105//3/3/1

Common (Gram
Panchayat)

Gair Mumkin

0.042998

Gram Panchayat/ Jumla
Malkan

243

105//3/3/2

Private

Nehari

0.007588

Sajjan kumar S/o Sohan lal
S/o birj lal
851/1868,Mahinder kumar
S/o Sohan lal S/o birj lal
851/1868,Raj bala d/o
Sohan lal S/o birj lal 83/934

244

105//4/1

Common (Gram
Panchayat)

Gair Mumkin

0.07335

Gram Panchayat/ Jumla
Malkan

245

105//8/1

Private

Nehari

0.002529

Sajjan kumar S/o Sohan lal
S/o birj lal
851/1868,Mahinder kumar
S/o Sohan lal S/o birj lal
851/1868,Raj bala d/o
Sohan lal S/o birj lal 83/934

246

122//15

Private

Nehari

0.002529

Swarn Singh S/o Mahinder
Singh S/o. Bachan Singh
1/4,Chhiya Singh S/o
Mahinder Singh S/o.
Bachan Singh 1/4,Surjit
Kaur W/o Mahinder Singh
S/o. Bachan Singh
1/4,Avtar Singh S/o
Mahinder Singh S/o.
Bachan Singh 1/4
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247

122//6

Private

Nehari

0.042998

Jaswant kumar S/o om
parkash S/o pokhar Ram
721/1222 ,Pushpa devi d/o
om parkash S/o Sohan lal
433/1222,Amina rani D/o
om parkash S/o Sohan lal
68/1222

248

136//13

Private

Nehari

0.005059

Narender Kumar S/o Onkar
Datt S/o Ram karan

249

136//24

Private

Nehari

0.015176

Narender Kumar S/o Onkar
Datt S/o Ram karan

250

150//11

Private

Nehari

0.007588

Fakir Chand S/o Girdhari
Lal S/o sundar Ram

251

150//20

Private

Nehari

0.002529

Fakir Chand S/o Girdhari
Lal S/o sundar Ram

252

167//14

Private

Nehari

0.002529

Amarjeet singh S/o chanan
singh S/o uttam singh
1/2,Balwinderjeet Singh
S/o. Jarnail Singh S/o.
inderjeet singh 1/2

253

1671121213

Private

Nehari

0.002529

Amarjeet singh S/o chanan
singh S/o uttam singh
1/2,Balwinderjeet Singh
S/o. Jarnail Singh S/o.
inderjeet singh 1/2

254

167//25

Private

Nehari

0.002529

Amarjeet singh S/o chanan
singh S/o uttam singh
1/3,Malkiat singh S/o
chanan singh S/o uttam
singh 1/3,Balwinderjeet
Singh S/o. Jarnail Singh
S/o. inderjeet singh 1/3

255

179//10/1

Private

Nehari

0.002529

Amarjeet singh S/o chanan
singh S/o uttam singh
1/3,Malkiat singh S/o
chanan singh S/o uttam
singh 1/3,Balwinderjeet
Singh S/o. Jarnail Singh
S/o. inderjeet singh 1/3

256

179//10/2

Private

Nehari

0.007588

Malkiat Singh S/o Chanan
Singh S/o Uttam singh

257

180//5

Private

Nehari

0.012647

Amarjeet singh S/o chanan
singh S/o uttam singh
1/3,Malkiat singh S/o
chanan singh S/o uttam
singh 1/3,Balwinderjeet
Singh S/o. Jarnail Singh
S/o. inderjeet singh 1/3

258

199

Common (Provincial
Land)

Nehari

0.032881

Provisional Government
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259 4412

Private

Nehari

0.007588

Rahul bangia S/o om
parkash S/o neba Ram
1/2,Punit bangia S/o om
parkash S/o neba Ram 1/2

260 64//20/1

Private

Nehari

0.020234

Likhma Ram S/o Sundar
Ram S/o Mallu Ram

261 65//6

Private

Nehari

0.002529

Rakesh Kumar S/o Krishan
Lal S/o likhma Ram

Village: Nihal Khera (130)

262 180

Common (Provincial

Land)

Gair Mumkin

0.03794

Provisional Government

263 192

Private

Nehari+Gair
Mumkin

0.022764

Pawan kumar son sohan lal
son balu ram
44/5481,Mohan lal son balu
ram son ganga ram
44/1827,Madan lal son balu
ram son ganga ram
207772/535311,Anil kumar
son sohan lal son balu ram
44/5481,Nirmla devi son
madan lal son balu ram
752/1827,Santosh w/o
sohan lal son balu ram
44/5481,Naintara kargwal
D/o madan lal son balu ram
(w/o rajbir singh)
668/4395,Aswin Rai S/o.
Madan Lal S/0.Balu Ram
283/2676555

264 196/4

Private

Gair Mumkin

0.03541

Rupinder Kumar Son Ram
Saroop son Raja Ram 1/3
share Ravinder Kumar son
Ram Saroop son Raja Ram
1/3 share Aman Kumar Son
Prem Kumar son Ram
Saroop 1/6 share Raman
Kumar son Prem Kumar
Son Ram Saroop 1/6 share

265 196/5

Private

Nehari

0.010117

Raman Kumar Son Prem
Kumar Son Ram Saroop 1/2
Share, Banarshi Devi Wife
Aman Kumar Son Prem
Kumar 1/2 Share,

266 197/2

Private

Nehari

0.078408

Vilo leaf agro tech Itd.

267 21//3

Private

Nehari

0.005059

Karishna Daughter Sopatrai
Son Todar Mal 1/4
Share,Alka Daughter
Sopatrai Son Todar Mal 1/4
Share,Minakshi Daughter
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Sopatrai Son Todar Mal 1/4
Share,Amina Daughter
Sopatrai Son Todar Mal 1/4
Share,

Total 4.9169686
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